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allotted two and a half hours for the 
consideration of the motion in respect of the 
Fifth Annual Report of the Hindustan 
Antibiotics Limited, Pim-pri. 

REFERENCE TO    ANNOUNCEMENT 
RE THE APPROPRIATION     (VOTE ON 

ACCOUNT)   BILL,  1960 

SHRI BHUPESH GUPTA (West Bengal): 
One point, Sir, in that connection; I abide by 
your ruling already given. You said, Sir, that 
we should sit on Friday after 5 P.M. but then 
the other House will pass that Bill on Friday. 

MR. CHAIRMAN: No; I am sorry you are 
misinformed. The Bill will be passed there on 
Thursday, Thursday evening it may be. It will 
come to us on Friday. 

SHRI BHUPESH GUPTA: In that case how 
shall we have two "flays' notice, Sir? 

MR. CHAIRMAN:  That is all right. 

SHRI BHUPESH GUPTA: One day more 
we can sit, Sir. What is the wrong? 

MR. CHAIRMAN: Everything is wrong. 
Let us have a little conscience about public 
funds. 

SHRI BHUPESH GUPTA; I thank you very 
much, Sir; I am prepared to forgo my salary 
and allowances for the three days. 
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